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IN THE CEINITRAL ADMINISTPAfIVE TFIER/MIAL, JAIFPDOF EENCH, JAIFPUR.
1. 0.A.No.241/93 | Date of order: 13.1:1997

J.L. Narang ¢ Applicant

Vs.

l. Union eof Tndia through the BRecretary, Deplt. of Mines,
Ministry of fteel & Mines, Sovi. of India, Shastri Bhawan, Hew
Delhi.

2. The Director fGeneral, 3Geclogical 2uarvey of India, 27,
Jawnhar Lal Nehru Road, Calcutin - 700016,

3. Shri G.P.Zarkar, Director, Seclagy, S3T, Map &
Cartoqraphy Division, Marine Wing, 29, <Chouranghee Lane,
Calcutta-700016.

4. Shri Mechan Lal, Director (Geclogy), Coordinaticon (Fashmir
& Ladhak) 381, UR, 2-22'C, Sandhinagar, Jamma - 1350004,

5. Shri M.R.Falsotra, Divector (Gexlogy), Mineral
Investigaﬁion (Jammu), oOp.Jsr, <31, WP, -22.'C, Sandhinagar,
Jammu~180004

&. Shri &ewa Das, ‘Director (3eclogy), Project  Sranite
(Ladakh) Op.JsE, 33I, NF, 2-22'7 Gandhinagar, Jammu-130004.,

7. Shri 2sit Fanjan Das, Director (3zology), Froject-
Tungstan Lithium, Op.Rajasthan, 33I, WR, 15-1¢, Institutional
Area, Jhalan Goongri, Jaipur - 502 004,

...Respondents.
2. 0.A.M0.221,793
Ram Kumar Mathur : Applicant
Vs. .

1. nion of India throwgh the Secretary, Deptt. of Mines,
Ministry <of ZSkeel & Mines, Govi. of India, Zhastri Bhawan, New
Delhi.

2. The Direactr General, Geclogical Survey of India, 27,
Jawahar Lal Mehru Road, CTalcubtta - 700016,

2. R.F.Riswas, Director(a3eclogist), 33I, F-D-17, Salt Lake,
Calcutta.

4., chri 6G.Thothatiri, Director (Seology), PBGES Divigion

foe ~

GSI, Prestige Complex, Chuvch Ztreet, Bangalore.

5. Shri G.P.Sarkar, Divector, Geclogy, G311, Map &
Cartaqgraphy  Divisicon, Marine Wing, 72, cChouranghee Lane,
Calcutta-700016.

. Zhri Mchan Lal, Dirvector (Bzoleyy), Cocrdination (Nashmir
& Ladhalk) 37I, DR, 2-22°C, Sandhinagar, Jamm - 130004,

7. Shri M.R.Kalscotra, Divector (Geoloyy). Mineral
Investijyation (Jammu), Op.JsF, 33I, MR, -2C,/C, Gandhinagar,

Jammu-180004,
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8. Shri Sewa Daa, Direckor (Geclogy), Project Granite
(Ladakh) Op.J&F, 33T, UR, 2-322°C 3andhinagar, Jamion-138000d,
9. Shri Aeit PRanjan Das, Direstor (3sslogy),  Project-
Tungstan Lithium, Op.Rajasthan; GS8I, WR, 15-16, Institutional

Area, Jhalan Goongri, Jaipur - 302 004. :

10. Shri B.K.2lok, Direzisr (ceclogy), EGI(UF), G3I, 159,
Vasant Vihar, Dehradun (U.P).

1l1. Shri Om Prakaszh, Directoer (3eclzgy), Froject- Gold
Operatinn, Bihar GSI Lohia MNagar, Fankarbagh, Patna.

12. Shri M.¥.Naskar, . Dirvector(3alagy), Palasantology
Division-II, ZHD, GSI, Fyds Street, Calcutta.

. .Respondents

3. 0.A.No.222/93
¢ Kashi Ram ¢ Applicant
-’ ~Vs.

1. Union of India thraough the ZSecretary, Deptt. of Mines,

Ministry onf Steel & Mines, Govik. of India, Chaztri Bhawan, New

Delhi.

" 2. The Director 3eneral, dGenlogical Survey of India, 27,

Jawahar Lal MNehru Road, Calcutta - 700016,

3. Shri G.P.Sarkar, Director, Genloyy, G3I, Map &
Cartography Divisiaon, Marine Wing, 22, <houranghee Lane,
Calcutta-700016.

4. Shri Mohan Lal, Directar (3z2oldyy), Sosrdination (Kashmir
& Ladhak) 3G3I, NR, 2-3C'C, Gandhinagar, Jammu - 120004,

5. Shri M.R.FKalaotra, Divectar (Gealagy), Mineral
Investigatinn (Jammu), Op.J&F, G3I, NR, 2-3C,/¢, Gandhinagar,
Jammu-180004,

N 6. Shri Sewa Das, Director (3eclsgy), Froject Granite
© (Ladakh) Np.J&¥, GSI, MR, 2-322.7 Gandhinagar, Jammu-120004,

7. " Shri Agit Panjan Das, Director Gecloyy), Froject-

(

Tungstan Lithium, oOp.Rajazathan, S3I, WR, 15-15, Institutional
Area, Jhalan Goongri, Jaipur - 30z 004.

" 8. Shri B.¥.Alak, Directar (3eclsgy), BESI(UR), G3I, 159,
Vasant Vihar, Dehradun (U.F).

9. 3hri ©O.M.Prakash, Directar (d2ology), Projeck- Gold
Operatioh, Bihar S5I Lohia Nagar, Ianlkarbagh, Patna.
. .Respondents

4, N.A.No.223/93

. T.A. Selvan : Applicant
. Vs
Qﬁ&ku 1. Union of India through the Sezrztary, Deptt. of Mines,

¢ Ministry of Steel & Mines, Sovke. of India, Shastri Ebhawan, New
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Delhi.

2. The Directoar General, Gecligical Survey of India, 27,
Jawahar Lal tlehru Road, Calsutka - 700016,

3. Shri Asit Panjan Das,' Dirvectsr (Geclogy), FProject-
Tungstan Lithium, Op.Rajasthan, G38I, WR, 15-l&, Institutional
Area, Jhalan Goongri, Jalpur - 202 004

4. Shri Lobin Sangma, Director (Seology), €81, NER, RKumod
Villa Complex, Shillong.

5. 8hri S.D.Panuar, Director (Geoleqy) Froject-0, Galogical
Haffing, GSI, NER, Tripura.

6. Shri BR.D.Saha, Director (Beslogy), 33I, Veabed Surveys
EEZ & Tesnitorial Water off, Marine Winj, Weat Bengyal & Orissa,
Calcutta.

...Respondents.
5. O0.A No.234/93

V.K.Kasliwal : Applicant
Vs.
l. Union of India through the Zfecretary, Deptt. of Mines,

Ministry of Steel & Minea, 3Sovh. of India, Zhastri Bhawan, New
Delhi.

2. The Direstor Seneral, deslojyical Suvrvey of India, 27,
Jawahar Lal Nehru Road, Calcutta - 700014,

3. Shri Mohan Lal, Director (Geology),'COOrdination {(Fashmir
& Ladhalk) G2I, UE, 2-22.2, Gandhinagar, Jammu - 120004,

4. Shri M.P.Falsotra, Direzkor (Gezlogy)., Mineral
Investigation (Jammu), Op.J&F, G22I, R, 2-3C°C, Gandhinagax,
Jammu-180004 .

5. Shri Sewa Das, Direster (Geology), Prdject Granite
(Ladakh) Op.JsF, G22I, 1R, 2-322'C Gandhinagar, Jammu-180004.

6. Shri Asit Panjan Das, Director (3Sezclogy), Project-
Tungsetan Lithium, ©Op.Rajasthan, &3I, WR, 15-1¢, Institutional
Area, Jhalan Goongri,.Jaipur - 302 004,

7. Shri Lobin Sangma, DNDirvectcr (Seclogy), G371, MNER, Kumod
Villa Conmplex, Shillong.

B. Shri S.D.Panwar, Director (Geslagy) Project-8, Gelogical
Haffing, GSI, NER, Tripura. '

9. Shri B.D.Zaha, Dirsctcr (3eslogy), 331, Veaked ZSurveys
EEZ & Tesnitorial Water o£f, Marine Wing, Wezk Bengal ¢ Orissa,
Calcutta.

. .Respondents
G OJAL 0,225,093
5.8, Srivastava : Applicant

Vs.




1. Unisn of India threugh the Szcretary, Deptt. of Mines
Ministry «f 3teel & Mines, Sove. of India, Zhaztri Phawan, New
Delhi.

2. The Divrectsr Seneral, Geslogical Survey of India, 27,
Jawahar Lal Nehru Raad, Calcutta - 700016,

3. Shri s.F.2arkar, Direcktor, Senlagy, 381, Map &
Cartography Diviszicon, Marine Wingy, 29, Chouranghe2 Lane,
Calcutta-700016.

4. 3hri Mohan Lal, Director (3eclcgy), Coordinaticon (Fashmir
& Ladhak) 631, MR, 2-3C/2, Gandhinagar, Jammn - 186004,

5. hr M.R.Falsatra, Divector (Geolagy), Mineral

Investigation (Jammu), Op.J&IL, &3I, DR, 2-22,'C, 3andhinagar,
Jammu-180004, |

&

n

. &Shri Sewa Das, Director (Geclogy), Frojeck  Sranite

L

» (Ladakh) op.Jcr, qu, R, 2-22/2 Gandhinagar, Jamm-1900041,

7. Shri  Asit Fanjan Das, Director (Seclagy), Project-—
Tungstan Lithium, ﬁp.Paja Lhnn, G2, WP, 15-15, Institutional
Area, Jhalan Goongri, Ja1pu1 - 302 004, i

8. &fhri B.I.Alok, Directeor (3eslogy), BEII(UP), 331, 159,
Vasant Vihar, Dehradun (U.P).

9., Shri Om Prakash, Director (Geology), Project- Gold
Qperation, Bilhar GSI Lohina flagar, Fankarbagh, Patna.

. .Reapondenta
7. O.A.N0,236/93

Jitendra Singh Sanganeria : Applicant
Va,

l. Union of India through the Secretary, Deptt. of Minea,

Ministry of Steel & Mines, Govt. of India,
-Delhi.

Shastri Rhawan, tlew

v.. 2. The Directsr 6Generval, Gecleocgical Survey <f India, 27,
Jawahar Lal !ehru Rcad, Calcutta - 700016,

3. Shri S.F.2arkar, Divectao

1
n.'

alogy 381, Map &
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Cartography Divisizn, Marine Wing,
Caleutta-700014a.

‘ Chouranghee Lane,

4. Zhri Mchan Lal, Dirvector (Seclogyy), Cocsrdipaticon (Fashmiv

& Ladhalk) 331, 1P, 2-2C/C, Gandhinagar, Jamma - 130004,

5. Shri M.F.Falsctra, Divector (Gzology), Minaral

Investigation (Jammu), op.Jst, 321, He, 2-3C/C,

sandhinagar,
Jammou-180004 .

6. Shri Sewa Das, Direcktor (Geoicgy), Project  Granite
(Ladakh) op.J&K, 351, HUR, -32,C Gandhinagar, Jammu-130004.

7. 3hri Agit Ranjan Das, Directcr (3eclogy), Project-

Criaube

s

Tungystan Lithiam, Op.Pajasthan, 38I, WR, 15-16, Institutional
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Area, Jhalan Goongri, Jaipur - 302 004.

8. Shri B.P.Alok, Director (Geclogy), RBGI(UF), a3i, 159,
Vasant Vihar, Dehradun (U.P).

9. Shri om Prakash, Direatcr (Genlogy), FProject- aGold
Operation, Bihar GSI Lohia Nagar, Fankarbagh, Patna.

. .Respondents
8. O.A No.237/93
D.R.Davay : Applicant
Vs.

1. Union of India through the Secretary, Deptt. of Mines,
Ministry of Steel & Mines, Govt. of India, Shasztri Phawan, lew
Delhi. ‘

2. The Director Gensral, Geslogical Zurvey of India, 27,
(ngahar Lal Nehru Foad, Caleutta - 700015,

3. Shri G.Thathatiri, Director (Geolongy), PGPS bivisicn,
GSI, Prestige Complex, Church Zkreat, Rangalsre.

4. Shri G.P.Sarkar, Direcztor, Gealogy, GEI, Map &
Cartography~ Division, Marine Wing, 29, IChouranghee Lane,
Calcutta-700014,
| 5. Shri Mchan Lal, Director (3eslogy), Cocrdination (Fashmir
& Ladhak) G3I, DR, 2-32'C, Gandhinagar, Jammna - 120004,

6. Shri M.P.Fals:tra, Director (32clogy), Mineral

Investigation (Jamma), oOp.Jar, G3I, MR, 2-Z0°0, Gandhinagar,

Jammu-180004.

7. Shri Sewa Das, Director (3exlayy), Praoject  Granite
(Ladakh) Op.JsE, 33I, UR, 2-30 -0 Sandhinagar, Jammu-120004,

8. S&hri Asit Panjan Das, Director (Geslayy), FProject-
Tungstan Lithium, Op.Rajasthan, G3I, WP, 15-1¢, TInztitutional
Area, Jhalan Goongri, Jaipur - 2302 004,
Y 9. Shri B.F.Alck, Direztzr (3exlcyy), ESI(UER), .GSI, 159,
Vasant Vihar, Dehradun (U.P).

10, Shri Om Prakash, Director (Geclegy), Froject- 3014
Operaticn, Bihar GSI Lahia llagar, Fankarkbagh, Fatna.

11. Shri  MN.F.Haskar, Divector(Szlagy), Palaeontology
Divigion~II, CHD, 331, Fyds Skreek, Calountbta. _

. .Respondents
Q. 0.A.N2.238,/93 .
D.K.Bhatt ¢ Applicant
Vs. ’ »

l. Union of India through the Secretary, Deptbt. of Mines,
Miniatry of Steel & Mines, duovi. of India, 2hastri Phawan, New
Delhi.

2. The Director General, 3eclagical Eurvey of India, 27,




Cputre

Jawahar Lal ilehru Road, Caloutta - 700016,

3. Shri G.P.Zarkar, Direcktor, Genlagy, B3I, Map &

Dy

. Partography Division, Mavine Winy, 29, <Chouranghese Lane,
]
£

Calcutta-700016,

4. Shri Mshan Lal, Director (Geclogy), Coordination (Fashmir
& Ladhalk) G3I, IR, 2-22,7, 3andhinagar, Jammu - 130004,

g. Shri M.P.Falaztra, Director (Geaology), Mineral
Inveatigation (Jawmu), Op.J&FE, 3T, HR, 2-3C,'C, dandhinaqgar,
Jammu-180004,

. 3hri fewa Das, Director (Seslogy), Frojecst Granite
(Ladakh) Op.J&lt, G631, LR, 2-32,'C Gandhinagar, Jamma-13000d4,°

7. Shri  Asit Ranjan Das, Director (3eclogy), Froject-
Tungstan Lithium, ©Op.Rajasthan, G3I, WR, 15-14, Ingtituticnal
Area, Jhalan Goongri, Jaipur - 302 004,

A. Shri B.F.Blok, Directcor (3eclogy), BSI(UR), GS3I, 159,
Vasant Vihar, Dehradun (U.P).

%. Shri om Frakash, Director (Gealoyy), Froject-. Gaold

Operation, Bihar 331 Lohia Magay, Pankarbagh, Fatna.

foe

10, Zhri 11.7 .llaskar, Divector(Golagy)., Palasontalaogy

Division-II, CHQ, G3I, Fyds Street, Calcutta.

. .Respondents

(8]

10. O.A.No.23%/9

P.C.BRakliwal : Applicant

Va.

1. tnion of India through the Zecretary, DPepkt. of Mines,
Ministry of 3teel & Minzz2, Govt. of India, Shastvi Rhawan, MNew
Delhi.

2. The Director 6Gensral, Geologiecal Survey of India, 27,
Jawahar Lal tlehru R-ad, Calcutta - 7000146,

2. &hri Mohan Lal, Director (Gealogy), 2cordination (Fashmiv

& Ladhak) 33I, NR, Z-32/0, Gandhinagav, Jammu - 180004,

4. Shri M.F.lalsctra, Divector (Geclogy), Minzral
Investigation (Jammn), op.Jsl, G331, MR, 2-227, Gandhinagar,
Jammu-180004.

5. Zhri Zewa Dag, Dirvector (Geclogy), Projecst  Granite
(Ladakh) op.J&l, <31, NE, 2-32,'C Gandhinagar, Jammu-130001.

A. Shri Asgit PFanjan Das, Divector (Seclogy), Project-
Tungstan Lithium, ©Op.Pajasthan, ¢3I, WR, 1%5-16, Instituticnal
Area, Jhalan Goongri{ Jaipur - 202 004,

7. 3hri Lokin Z2angma, Divestor (Seclogy), SEI, HEF, amod
Villa Complex, Shillong.

g. 3hri &.D.Fanwar, Divezteor (3elogy), Project-2 3zologizal

Haffing, G3I, NER, Tripura.
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- Veakbed 32urveys, EEZ & Teszitorial Waters off, ezt Bengal ¢
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9., Shri B.K.Saha, Director(deonlogy), G3T, Marine Wing,
Veabed Surveys, EES & Tessitorilal Watera off, Weat Bengal s

. Orissa, Calcutta.
~11. 0.A.No.240/93

Sibban Kuimar : Applicant
Vs.

l. Union of India thrcugh the Secretary, Deptt. of Mines,
Ministry of 3teel & Mines, Govt. <f India, Thastri Phawan, leow
Delhi.

2. The Director General, Gewlogical Zurvey of India, 27,
Jawahar Lal Nehru PFoad, Calcutta - 700014,

3. Shri Asit PRanjan Dasz, Diresctor (Geslogy), FProject-
Tungstan Lithium, Op.Rajasthan, ¢3I, WR, 15-14, Instituticnal
Area, Jhalan Goeongri, Jaipur - 20z 004,

4. EZhri Lebin Sangma, Director (Seclogy), G3I, UEF, Kumod
Villa Complex, 5hilleong.

5. Shri 3.D.Panwar, Director (Gelagy), Proajest-2 Geoslogical

Haffing, GSI, NER, Tripura. '
A. 3hri” B.F.3aha, Directaor(sdeslogy), G22I, Marine Wing,

Orissa, Calcutta.

. .Regpondents

Mr.Virendra Lodha :'Counsel for applicant
Mr.U.D.Sharma : Counsel for respondenta
CORAM:

Hon'lkle Mr.Gopal Erishna, Vice Chairman
Hon'ble Mr.0.P.Sharma, Administrative Member.
PER HON'BLE MR.GOPAL PRIZHHNA, VICE CHATRMAN.

Applicants &,/3hri J.L.Harang, Fam Fumar Mathur, Fashi
Ram,\T.A.Selvan, V.F.Fasliwal, 3.5.8rvivastava, Jitendra Singh
Sanganoria, D.P.Davay, D.F.Phatt, P.2.Rakliwal and Zibbzn Fumar
in these applications wunder Sec.1® of the Adwinistrative
Tribunals Aczt, 1985, have challenged nonscnsideration of theitr
candidature for preomotion to the post of Divector (Geolcagy)
w.e.f. 9.5.91 and ascught a directicon ko the vespondents £2
promote them to the post of Divestor (Geclogy) wee.f. 9.5.91
i.e. from the Adate gerasns junior to them have keen promoted to
the said post. The applicants have also claimed their placement
at appropriate placez in the gralaticon list Aated 1.10.20 ot
Geonlogist (Senior) with consequential benefits a2 alsc for s
direction for assignmeht of appropriate senicrity in the cadre
of Divector (Geclogy).

2. Al)l these applicationg involve cammon quezbions of law

and facts and therefare theae are heing diaposed of by a 2owmoan

e
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order.
2. The main grievance of the applicants iz that a seniority

list nof Geonlnqist (Senior) , was iesned by the vrezpondents
showing the pogition as oan 1,103,920, In the aforesaid senicrity
liat the applicants were assigned seniority at merial’ numbers
mentioned in their reapective 0O.h3, when In fact they ahauld
have been assigned seniority above the aerial nuibers at which
the seniority was actually aseigned to them. On the basia of;
the geeniority assigned to the private respondents in the

senicrity list «of '1.10.90, the private reapondents  we
promoted.as Director (Gealogy) ignoring the just claims of t
applicants despite the fact that the applicants were much
senior ta the private reapondents. The private respondents were
thns promated to the post of Divector (Secslogy) =arlier than

these applicants.

4. The applicants were promoted az Director (Geology) for
the first time by the impugned order Jdated Z1.5.22. They are

aggrieved by their supersessicon in the matter of promotion to
the post of Dirvector(Geolnqgy) and also weong aanignment of
seniority in the senicrity list of Seslcgists (Senizr) izsuad
on 1.10,90. It 1ia rceontended by the applicants that their
superseasion and wrong aasignwent of sSenicrity was primarvily
due to the fact that the paosts falling vacant weve not fille%bp
in terms of the judgment in the fazse of Virpal fingh Chaunhan &
Ora. Vs, Unian of India & Ors. veported in 1987 (1) A1C 635 and
the directicne given by Hon'ble the Supreme Jourt in other
cases fram time ko kims. It iz ~onfended thal khe reépondents
by not taking into consideration the judgment in Vivpal 3Singh
Chaunhan & Qrs. Vs. Unizn c<f India & Ors and the Jdecisions of
Hon'ble the Supreme Courk in this ~zjard have nokt acked in a
fair and just manner.

5. The rcontention =f the reapondents is that the final
geniority liat was isauved on 1.10.%0 and the applicants at that
print  of time had nct raized any objseticon in regard to
assignment 2f seniority £ them. The present O.3 having been
filed on 12.4.92 is tefred by limitation. It is alss =tated
that the rrivate respondents were selected and promokbed against
the vacancies for the year 1990-91 rezerved for 3chedulezd Caste
candidates for which the applicanté were noft eligible. It ie
also stated that the averments of the applicanta that their
~laim for promotion had been ignored is therzfore nzt correct
and the applizankts have ncob hesn supsrseded.

The 1learned counzsl for the rezpondents at the out-set



raised a preliminarvy obijecticon thalb the applications were filed
after more than a yvear from the date on which the impugneé
gseniority 1list was issued and therefore they are barred by
limitatizn. It is further stated that these applications are

harred by limiktakinn, these being directed against Jdenial of

promotion by an order Jated 9.5.21.

7. It ias borne out from tha record that the npplicanta had
agltated btheir grilevance in vegard Lo wrong assaignwent of their

geniority through representatisng made in becember, 19350. The
learned rcoungel for the resapondents haa velied on the Supreme
Court judgment veported at (1295%) 30 AlC £35, Secretary to
Govt. of India & Qrs. Va., Shivram Mahadn Gaikuad in anpport of

the plea that where a plea regarding limitaticn ia raised, the

€0.A cannot be allowed ignoring thie plea . The contention of

the co>unsel for the respondenta iz Lthat the applicants have nat
made any effort ko explain the delay and aeel condonation. The
learned «counzel for the vrespondents " haz also skated  that
seniority promcticn  qgranted prior  to 10.2.95  cannot be

disturbed in view of the said judgmenta.

a. The qgrievance »f the applicants is regarding Jdenial of
promotion w.e f. 2.5.91. The representations made Ly the

applicants had evsked no response. It is noteworthy that in an

identical case U.F.RPasai Veg. Union of 1India & oOra, the

gradation  list  dated 1.10.20 was under challenge in O.A

No.5157CH of 199% and the same was Jdiesposed of by the

Chandigarh Bench »f the Trikunal by an order Jdated 15.10.95.
a

Taking into consideration the facts and circumstances of the

cases on hand we 2ondone the delay if any in filing these-

applications in the interest of justice.

e o

The controversiss raized in theze O.Az have been settled
by the anstitution Bench of Hin'lhblz the Supreme Courkt in ROIT.
Sabharwal Va. 8tate «f Punjab reported in JT 1935 (1) 3C 351.
The question of reservation in the cases on hand came up for
consideraticon in Union of India Ve. Virpal Singh Chauhan (139%%5)
6 3C2 581 and Akhil PBhartiya 2cshikt Faramchari Sangh, through
ita Zesretary & Anr. Ve. Unicn of India through its Secretary,
Ministry «f Failway & Odra, repcorted in 1926 (5) ZLE &87. In
view of thesze decisions, ws: do not propoge to izzus any
specific directions in these cases regarding the placzement of
the applicants. _

10, In the result, we divect kthe respondents to enaunve that
the parameters of reservation ave adhered to in bermz 2f the

decisions rendsred by Hon'ble the Supreme Ciurt in PLUIN.

[#23
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Sabharwal Vs. S&tate of Funjab, JT 1335 (Z) &2 251 Unicn of
India Va&. Virpal Singh ©Chauhan & ors, (1995) & 322 @34 and
Akhil BRhartiya Soshit Faramchari Sangh Vs. Union of India & Ors
1204 (5) 3LP &24, The placement of officials including the
applicants will bé made on the basis of the afireszaid decisicons
nf Hon'ble the Bupreme Court after isszuing notices and hearing
those whose placement in the senicrity list may ke liabhle to be
varied. This will be done within a period of 4 nontha from the
date of receipt of a copy of this order. The N.As are Jdisposed

nf as aforesaid. MWN> order as to costs.

! ' g\w
(0.P.3harma) (Gapal Krishna)

Administrative Member. Vice Chairman.




